IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:29-04-2025

Date

Case No.

29.04.2025

Applied For

CMP- Order Dtd. 2025-04- |WRIT
34426/2025(29.04.2025 |07 s PATRA o o cHog
CMP- M K MOHANTY Order Dtd. 2025-04-
34427/2025(29.04.2025 oot oo o
CMP- Order Dtd. 2025-04-
34428/2025(29.04.2025 (T500 . |s BEHERA o
CMP- COURT NO. |Order Dtd. 2025-06-
34430/2025(29.04.2025 (502 |JK MOHANTY oy o
CMP- COURT NO. |Order Dtd. 2025-04-
34431/2025(29.04.2025 0,07, DK JENA onn o
34432/202529.04.2025 |CMP-40/2025 D NAYAK COURT NO. Order Dtd. 2025-04-
3 OLD 24
34433/2025|29.04.2025 |CMP-27/2025 M MOHANTY COURT NO. |Order Dtd. 2025-04-
3 OLD 24
34434/202529.04.2025 |CMP-13/2025 M MOHANTY COURT NO. Order Dtd. 2025-04-
3 OLD 24
CMP- BISWAJIT COURT NO. Order Dtd. 2025-06-
34435/2025129.04.2025 1195 5055 MOHAPATRA 3 OLD 30
CMP- COURT NO. |Order Dtd. 2025-04-
34436/2025(29.04.2025 1141/2024 KSHITISH 3 OLD 24
WRIT
WP (C) - SHASHIBHUSAN COURT NO. |Order Dtd. 2025-04- |BRANCH
34437/2025129.04.2025 10586/2025 |BISWAL 3 OLD 24 (DIVISION
BENCH-3)
CMP- COURT NO. |Order Dtd. 2025-04-
34438/2025(29.04.2025 12772025 A MOHANTY 3 OLD 24
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
34439/2025(29.04.2025 | [ /0)7 oo [P K MOHANTY S o A NCH g




CMP-

COURT

NO.

Order

Dtd.

2025-04-

34440/2025/29.04.2025 1025/2024 BP TANGA 2 OLD 24
CMP- COURT NO. |Order Dtd. 2025-04-
34441/2025(29.04.2025 17472025 BP TANGA 5 OLD 24
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34442/2025(29.04.2025 10948/2025 R K PATNAIK 5 OLD 24 BRANCH—8
CMP- COURT NO. |Order Dtd. 2025-04-
34443/20251(29.04.2025 39472025 S MOHARANA 5 OLD 24
CMP- COURT NO. |Order Dtd. 2025-04-
34445/2025(29.04.2025 457/2025 AK PANDA 5 OLD o4
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34446/2025(29.04.2025 10966/2025 M R SAHOO 2 OLD 04 BRANCH-6
CMP- COURT NO. |Order Dtd. 2025-04-
34447/2025/29.04.2025 1141/2024 MK SWAIN 5 OLD o4
CMP- COURT NO. |Order Dtd. 2025-04-
34448/2025(29.04.2025 995 /2024 TK MOHANTY 2 OLD 23
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-04- |BRANCH
34449/2025(29.04.2025 10849/2025 CHINTU SAMAL 5 OLD o4 (DIVISION
BENCH-1)
CONTC- COURT NO. |Order Dtd. 2025-04-
34450/2025/29.04.2025 7124/2024 PK MISHRA 16 25 CONTEMPT
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34451/2025/29.04.2025 10810/2025 CHINTU SAMAL 16 24 BRANCH-8
CRLMC- COURT NO. |Order Dtd. 2025-04-
34452/2025(29.04.2025 1483/2025 SP SAMANTA 16 17
WP (C) - MRUTYUNJAYA COURT NO. |Order Dtd. 2025-04- |WRIT
34453/2025|129.04.2025 10956/2025 |PAGAL 16 24 BRANCH-4
CRLMP- COURT NO. |Order Dtd. 2025-04-
34454/20251(29.04.2025 230/2025 NK ROUT 16 5
WP (C) - COURT NO. |Order Dtd. 2025-04-
34455/20251(29.04.2025 10968/2025 B SAMAL 16 24
FAO- COURT NO. [order Dtd. 2025-04- |11SC:
34456/2025(29.04.2025 D K MOHANTY : : APPEAL
838/2018 16 24
SEC.
' CRLMP- COURT NO. |Oorder Dtd. 2025-04-
34457/20251(29.04.2025 220/2025 NK ROUT 16 o5
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34459/2025129.04.2025 [/ 000 50,5 (B SAMAL 16 24 BRANCH-8




1 MISC.
34460/2025(29.04.2025 |F2O” D K MOHANTY COURT NO. |Order Dtd. 2025-03-= | oppnp
132/2019 16 26
SEC.
1 CMP- COURT NO. |order Dtd. 2025-04-
34461/2025(29.04.2025  |Sou 0o BP TANGA 3 on 23
1 WP (C) - COURT NO. |order Dtd. 2025-04-
34462/2025(29.04.2025 |Toor " o B SAMAL 3 onD 1
- FAO- COURT NO. |Order Dtd. 2025-03- [1SC:
34463/2025(29.04.2025 1500 o D K MOHANTY 3 oL ot APPEAL
SEC.
1 WP (C) - COURT NO. |order Dtd. 2025-04-
34464/2025(29.04.2025 10951/2025 D SAMAL 3 OLD 24
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2025-04- |BRANCH
34465/2025(29.04.2025 |70 o B SAMAL 3 ouD o1 (DTVISTON
BENCH-2)
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34466/2025(29.04.2025 |05 © D.K. DEHURY 3 oL 23 EEUISTON
1 WP (C) - COURT NO. |order Dtd. 2025-04-
34467/2025(29.04.2025 700000 o B SAMAL 3 oL o
1 WP (C) - COURT NO. |Oorder Dtd. 2025-06-
34468/2025(29.04.2025 g0, o0 . |G SUNDARA 5 oL o
1 CcMP- GANESH COURT NO. |Oorder Dtd. 2025-04-
34469/2025129.04.2025  11359,9054  |cHANDRA JENA C 2 OLD 25
1 CMP- GANESH COURT NO. |Oorder Dtd. 2025-04-
34470/2025129.04.2025 115959004 |cHANDRA JENA|C 2 OLD 25
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34471/2025(29.04.2025 |0 © D.K. DEHURY > onD o3 CEULSTION
1 CMP- COURT NO. |order Dtd. 2025-04-
34472/2025(29.04.2025 |70 o A K MOHANTY > onb os
1 ASHUTOSH COURT NO. |order Dtd. 2025-04-
34474/2025(29.04.2025  |CMP-82/2025| 5 -0 5 oL o
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34475/2025(29.04.2025 |0 70 © D.K. DEHURY 5 oL 23 EEVISION
1 CMP- GANESH COURT NO. |Oorder Dtd. 2025-04-
34476/2025129.04.2025  1g4y 5004 CHANDRA JENA 2 OLD 25
1 CMP- ASHUTOSH COURT NO. |Oorder Dtd. 2025-05-
34477/2025129.04.2025 150 5055 MOHANTY 3 OLD 08
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34478/2025(29.04.2025 81,2020 D.K. DEHURY 3 OLD 23 REVISION
1 CMP- COURT NO. |order Dtd. 2025-04-
34479/2025(29.04.2025 1329/2024 S BEHERA 3 OLD 5
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34480/2025(29.04.2025 |00 © D.K. DEHURY 3 oL 23 CEVISTON
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34482/2025(29.04.2025 |00 © D.K. DEHURY 3 oL 23 EEVISION
1 RVWPET- COURT NO. |order Dtd. 2025-04- |CIVIL
34483/2025(29.04.2025 | % © D.K. DEHURY 3 oL 23 EEVISION
1 RVWPET - COURT NO. |order Dtd. 2025-04- |CIVIL
34484/2025(29.04.2025 |20 © D.K. DEHURY 3 oup 23 EEULSTON
34486/2025(29.04.2025  |[RVWPET- D.K. DEHURY COURT NO. |Order Dtd. 2025-04- [CIVIL




No

179/2020 3 OLD 23 REVISION |No
RVWPET - COURT NO. |Oorder Dtd. 2025-04- |CIVIL (s
34487/2025(29.04.2025 75/2020 D.K. DEHURY [C. 3 OLD 23 REVISION
RVWPET - COURT NO. |Oorder Dtd. 2025-04- |CIVIL
34488/2025(29.04.2025 76,2020 D.K. DEHURY [C. 3 OLD 23 REVISTION
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-04- |BRANCH
34489/2025(29.04.2025 | S7o20 . R M NAYAK c. 3 onD o1 (DTVISTON
BENCH-1)
WRIT
WP (C) - SANJEEV COURT NO. |Order Dtd. 2025-04- |BRANCH
34490/2025129.04.2025 |1 556 /5025 |ypGaTa C- 3 OLD 24 (DIVISION
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2025-04-
34491/2025(29.04.2025 |[Joo-0" o D K SAHU C. 3 oL o
WRIT
WP (C) - ACHYUTANANDA COURT NO. |Order Dtd. 2025-04- |BRANCH
34494/2025129.04.2025 1) 1985/5025 |PATTANAIK C- 3 OLD 24 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Oorder Dtd. 2025-04- |WRIT
34495/2025(29.04.2025 [32- 07 o |S K SAMAL c. 3 oub o1 R ANCH-2
WP (C) - GYANESWAR COURT NO. |Oorder Dtd. 2025-04-
34497/2025129.04.2025 11 5080/2025 |SATPATHY C- 3 OLD 24
WP (C) - COURT NO. |Oorder Dtd. 2025-04-
34498/202529.04.2025 |7 o0 o, [P K JENA c. 3 oup s
WRIT
WP (C) - COURT NO. Order Dtd. 2025-04- |BRANCH
34500/2025(29.04.2025 L, 0200 o |S NAYAK c. 3 oL o (DTVISTON
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34501/2025(29.04.2025  [go "0 o |J LENKA c. 3 oL o R ANCH-8
WP (C) - COURT NO. Order Dtd. 2025-06- |[WRIT
34502/2025(29.04.2025 |10 22" . |S K BEHERA |[C. 5 s R ANCH-4
WRIT
WP (C) - GOUTAM KUMAR COURT NO. |Order Dtd. 2025-04- |BRANCH
34503/2025129.04.2025 |1 0/5 /5005 |[ROUTRAY ¢ 12 24 (DIVISION
BENCH-1)
WRIT
WP (C) - COURT NO. Order Dtd. 2023-04- |BRANCH
34505/2025(29.04.2025  |go ot o M NAYAK c. 0 03 (DTVISTON
BENCH-1)
WP (C) - RAJALAXMT COURT NO. |Order Dtd. 2025-04- |WRIT
34506/2025129.04.2025 1,55 /5025 |BISWAL C- 12 21 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025-04-
34507/2025(29.04.2025 | Joo<c" o [P K MOHANTY [C. 5 o1
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34508/20251(29.04.2025 10464/2025 R BISWAL C. 17 23 BRANCH-5




WP (C) - PRITAM KUMAR COURT NO. |Order Dtd. 2025-04-
34509/202529.04.2025 10746/2025 |MOHANTY 12 24
WP (C) - COURT NO. |Order Dtd. 2025-04-
34510/20251(29.04.2025 9729/2025 B K SINGH 12 17
M/S.SAROJ
KUMAR DAS,
B.C PRADHAN,
WP (C) - SPANDAN COURT NO. |Order Dtd. 2025-04-
34511/2025(29.04.2025 17535/2024 |MOHANTY, 12 o1
AMRET DAS,
KAVERI
PATTANAIK
WP (C) - COURT NO. |0rder Dtd. 2025-05- |WRIT
34512/2025/29.04.2025 10844/2025 H K PANDA 12 15 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2025-05-
34513/2025(29.04.2025 19696/2024 P K JENA 20 08
WP (C) - COURT NO. |Order Dtd. 2025-04-
34515/2025/29.04.2025 17535/2024 B K DAS 20 o1
WRIT
KHIROD
WP (C) - COURT NO. |0Order Dtd. 2025-04- |BRANCH
34516/2025129.04.2025 115001 /5025 ;EE?RA 20 23 (DIVISION
BENCH-1)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-06- |BRANCH
34517/2025(29.04.2025 10725/2025 P R MISHRA 16 23 (DIVISION
BENCH-3)
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
34518/2025(29.04.2025 8057,/2025 G SUNDARA 2 OLD 11 (DIVISION
BENCH-1)
WP (C) - VISWAJEET COURT NO. |Order Dtd. 2025-04- |WRIT
34519/2025129.04.2025 10327/2025 [|MALLICK 2 OLD 24 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-04-
34520/2025(29.04.2025 10775/2025 L D PANDA 5 OLD 24
WP (C) - RAMAKRISHNA COURT NO. |Order Dtd. 2025-04-
34521/202529.04.2025 10567/2025 |BISOI 2 OLD 24
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34523/2025|29.04.2025 10781 /2025 |5 BISWAL 5 OLD 24 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-04-
34525/2025/29.04.2025 11005/2025 R K PATNAIK 5 OLD 24
CHIEF
CRLA- , o |Order Dtd. 2025-07- |CRIMINAL
34526/2025/29.04.2025 822 /2022 S K SWAIN JUSTICE'S 07 APPEAL
COURT
CMP- COURT NO. |Order Dtd. 2025-04-
34528/2025/29.04.2025 582/2025 P. K. JENA 3 OLD 04




1 TRP (C) - COURT NO. |order Dtd. 2025-04-
34530/20251(29.04.2025 14272024 B K LENKA C. 3 OLD 17 M.J.C
1 TRP (C) - COURT NO. |order Dtd. 2025-04-
34531/2025(29.04.2025 |10 - 00, A MOHANTY c. 3 oLn e M.J.C
1 TRP (C) - COURT NO. |order Dtd. 2025-04-
34532/2025(29.04.2025 |10 o000, A K DAS c. 3 oin i M.J.C
1 TRP (C) - COURT NO. |order Dtd. 2025-04-
34533/2025(29.04.2025 |10 o00 B K LENKA c. 3 oin i M.J.C
1 TRP (C) - ANANTA COURT NO. |order Dtd. 9999-12-
34534/2025129.04.2025 | 55404 CHARAN BISOI |©° 12 31
1 ABLAPL- COURT NO. |order Dtd. 2025-04-
34535/2025|29.04.2025 [,7 0 0. |S DASH c. 5 o
1 MACA- COURT NO. |Oorder Dtd. 2025-04-
34536/2025(29.04.2025 S0 S B DAS C. 5 o
1 MACA- COURT NO. |Oorder Dtd. 2025-04-
34538/2025(29.04.2025 S0 S S PASAYAT |C. 0 24
- MACA- COURT NO. Order Dtd. 2025-04- [15C:
34539/2025(29.04.2025 B MAHALT c. : € : APPEAL
692/2019 12 24
SEC.
- MACA- COURT NO. Order Dtd. 2025-04- [1SC:
34540/2025(29.04.2025 |00 o |J DEHURY c. 5 o APPEAL
SEC.
- MACA- COURT NO. Order Dtd. 2025-04- [15C:
34541/2025(29.04.2025 |1 00 o |J DEHURY c. 5 o1 APPEAL
SEC.

- MACA- COURT NO. Order Dtd. 2025-04- |[MLSC:
34542/2025(29.04.2025 J DEHURY c. : : APPEAL
564/2023 12 24

SEC.
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34543/2025(29.04.2025 | ) o, M R SAHOO c. 0 o1 ERANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34544/2025(29.04.2025 |70 0 oo |D BISWAL c. 5 ! R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-04-
34545/2025(29.04.2025 |7 0, o [K PARIDA c. > o
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34546/2025129.04.2025 [/ g0g5 5055 K PARIDA C. 12 24 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-04-
34547/20251(29.04.2025 10877/2025 K PARIDA C. 12 24
WP (C) - COURT NO. |Order Dtd. 2025-04-
34548/2025(29.04.2025 T o0 o [K PARIDA c. 5 o1
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34549/2025129.04.2025 |/ o0 50,5 (D K MOHANTY [C. 12 5 BRANCH-5
BLAPL- COURT NO. |Order Dtd. 2025-04-
34551/202529.04.2025 |70, 000, |A MOHANTY c. 5 23
34552/2025[29.04.2025  [WP(C) - D K MOHANTY |[C. COURT NO. [Order Dtd. 2025-04- [WRIT




10655/2025 12 25 BRANCH
(DIVISION
BENCH-1)
WRIT
34553/202529.04.2025 §f§2>5025 P K MISHRA COURT MO ggder Dtd. 2025-04- %E?SESION
BENCH-2)
34555/2025(29.04.2025 giéié;202l P K MOHANTY COURT NO. |order Dtd. 2025-04- WRIT
34556/2025(29.04.2025 ?gégi;2023 S DAS COURT O ggder Dtd. 2025-04- WRIT
come . s v 202s0n It
34568/2025(29.04.2025 ggé?}éozz SARAT DASH ggURT NO. Sgder Dtd. 2025-04- giiECH_3
34569/2025(29.04.2025 §§§§>2025 b K JENA ggURT NO. gider Dtd. 2025-04- gEiECH—7
34570/2025(29.04.2025 ?5552;2025 D K MOHANTY COURT No. |Order Dtd. 2025-04- WRIT
34572/2025(29.04.2025 i§§?52625 gifggJ KUMAR ggURT NO. SJS:der Dtd. 2025-04- BATT-1
34574/2025(29.04.2025 ?gégg;2025 D K MOHANTY COURT NO. Order Dtd. 2025-04-
34575/2025(29.04.2025 §§§252624 orensH COURT NO. ggder Dtd. 2024-04-
34576/2025(29.04.2025 ggé?i;zozz H K MOHANTA SR O rder Drd. 2 3
34577/2025(29.04.2025 7oA el K. BARIK COURT NO. (Order Dtd. 2025-04~ lpupy g
S
34579/2025|29.04.2025 ?fij;;2023 DILLIP SAMAL gogig NO- gfder ped. 2025-04- gii;CH_7
34580/2025(29.04.2025 25;3}5018 U P BAG gogig NO. 2Zder Dtd. 2025-04- giiECH—3
34582/2025(29.04.2025 ggg;2024 Eéi@NJAN Sogig NO. 2Eder Dtd. 2025-04-
34583/2025(29.04.2025 |Th0 |4 K MOHANTA COURT NO. Order Dtd. 9999-12-




FAO-

COURT

NO.

Order

Dtd.

2025-04-

MISC.

34584/2025(29.04.2025 [P0 ls ¢ D DAsH e o APPEAL
SEC.
CMP- COURT NO. |Order Dtd. 2025-04-
34586/2025(29.04.2025 (00 |p. K. BEHERA o o
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34587/2025(29.04.2025 017 b R DASH e o o NCHD
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34588/2025(29.04.2025 |0 )7 |p pawDa o o S
FAO- COURT NO. |Order Dtd. 2025-04- [LSC-
34590/2025 (29.04.2025 S C D DASH : : APPEAL
565/2018 25 25
SEC.
CMP-— COURT NO. |order Dtd. 2025-04-
34591/2025(29.04.2025 ({057 |B. K. PATI : o
CRLMP- A. K. COURT NO. |Order Dtd. 2025-04-
34592/202529.04.2025 458/2025 SRICHANDAN 8 25
HRUDANANDA COURT NO. |Order Dtd. 2025-04-
34593/2025(29.04.2025  |$A0-3/2025 | PP IANS o o
ABLAPL- COURT NO. |Order Dtd. 2023-08-
34612/2025129.04.2025 71566/2023 S MOHAPATRA > OLD 31 BATIL-2
WP (C) - COURT NO. Order Dtd. 2022-12- |WRIT
34614/2025(29.04.2025 7" (207 P BEHERA o ot o s
WP (C) - COURT NO. Order Dtd. 2022-12- |WRIT
34615/2025(29.04.2025 |50 )7 B K PATI oot ot o eEs
CMP- COURT NO. Order Dtd. 2025-05- |WRIT
34616/2025(29.04.2025 |TUC o |L D SAHOO : o o cH_s
TRP (C) - COURT NO. Order Dtd. 2025-06-
34617/2025(29.04.2025 1175 " P K JENA ; o
CRLREV- COURT NO. |Order Dtd. 2025-04-
34618/2025 [29.04.2025 |l M. SAHOO ; o
TRP (C) - COURT NO. Order Dtd. 9999-12-
34620/2025[29.04.2025 | [{PIE)° Ik moHANTY ; o
CRLREV- COURT NO. Order Dtd. 2025-04-
34621/2025(29.04.2025 [ CZ 000 | BARIK ; o
CRLMP- COURT NO. |Order Dtd. 2025-04-
34622/2025(29.04.2025  [CNEC s MoANTY ; o
TRP (C) - COURT NO. Order Dtd. 2025-06-
34623/2025(29.04.2025 | (000 |8 sTNGH ; o
CRLREV- COURT NO. Order Dtd. 2025-04-
34624/2025(29.04.2025  |[co ST s pag ; o
WP (C) - COURT NO. |order Dtd. 2025-04- |WRIT
34625/2025(29.04.2025  [JE1CLT s samAL ; o o cEs




WP (C) - SATYAPURNA COURT NO. |Order Dtd. 9999-12- [WRIT
34627/2025129.04.2025 1151 4/5025  |panDa 9 31 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
34628/2025/29.04.2025 | g 50 5055 |S-K.PARIDA p 05 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025-04- [WRIT
34629/202529.04.2025 10878/2025 B.K.DALEI 6 23 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-04- [WRIT
34630/202529.04.2025 10720/2025 M.R.ROUTRAY 6 23 BRANCH-7
WRIT
WP (C) - TAPAN KUMAR COURT NO. |Order Dtd. 2025-06- |BRANCH
34631/2025129.04.2025 19505 /5025  |uanDAL 16 23 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2025-04- [WRIT
34633/202529.04.2025 10897/2025 B.K.DALEI 16 53 BRANCH-6
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-04- |BRANCH
34634/202529.04.2025 10741/2025 S.B.UDGATA 16 53 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-04- [WRIT
34635/2025|29.04.2025 10732/2025 M.R.ROUTRAY 16 23 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-04- WRIT
34636/2025(29.04.2025 10710/2025 M.R.ROUTRAY 16 53 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-04-
34637/2025(29.04.2025 11152/2025 B.DAS 16 24
WP (C) - COURT NO. |Order Dtd. 2025-04- [WRIT
34638/2025|29.04.2025 10535/2025 P.K.MISHRA 16 24 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 9999-12-
34639/2025(29.04.2025 11148/2025 B.DAS > OLD 31
WP (C) - COURT NO. |Order Dtd. 9999-12-
34640/2025|29.04.2025 10713/2025 B.DAS > OLD 31
WP (C) - COURT NO. |Order Dtd. 2025-04- [WRIT
34641/2025|29.04.2025 10732/2025 B.DAS > OLD 23 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-04-
34643/2025(29.04.2025 10758/2025 B.DAS > OLD 23
WP (C) - COURT NO. |Order Dtd. 9999-12- [WRIT
34644/2025129.04.2025 o507 50,5 |D-K.NAIK 5 OLD 11 BRANCH-7
WP (C) - COURT NO. Order Dtd. 2025-04- [ioil
34645/2025|29.04.2025 11083/2025 |G- SUNDARA > OLD 29 BRANCH

(DIVISION




| | BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34646/2025(29.04.2025 |7 o027 . |P.K.MOHANTY > onb s R ANCH-3
WP (C) - COURT NO. Order Dtd. 2025-06- |WRIT
34647/2025|29.04.2025 11322/2025 |*-MOHANTY ‘ o5 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-06- |WRIT
34648/2025(29.04.2025 |77 707 . |A.MOHANTY c o R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-06-
34649/2025(29.04.2025 |17 200 . |A.MOHANTY c o
WP (C) - COURT NO. Order Dtd. 2025-06- |[WRIT
34651/2025(29.04.2025 |77 70" o |A.MOHANTY : e R ANCH-3
1 WRIT
WP (C) - COURT NO. Order Dtd. 2025-06- |BRANCH
34652/2025(29.04.2025 |77 007 o |A.MOHANTY : e (DTVISTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2025-06-
34656/2025(29.04.2025 |77 007 o |A.MOHANTY : el
1 WP (C) - COURT NO. |Oorder Dtd. 2025-06- |WRIT
34659/2025(29.04.2025 [T/ 0L 0o |B.MOHANTY c o R ANCH-2
1 WRIT
WP (C) - COURT NO. Order Dtd. 2025-06- |BRANCH
34661/2025(29.04.2025 |77 0" o |A.MOHANTY c o (DTVISTON
BENCH-2)
1 WP (C) - COURT NO. |Order Dtd. 2025-06- |WRIT
34663/2025(29.04.2025 |77 27 . |A.MOHANTY c o R ANCH-2
1 WP (C) - COURT NO. |Oorder Dtd. 2025-06-
34664/2025(29.04.2025 |77 57 . |A.MOHANTY c oe
1 WP (C) - COURT NO. |Oorder Dtd. 2025-04-
34666/202529.04.2025 |So o0, [M.D.BISWAL c b
1 WP (C) - COURT NO. |order Dtd. 2025-04-
34667/2025(29.04.2025 |7 0" . |B.BEHERA c o
WP (C) - COURT NO. Order Dtd. 2025-06- |WRIT
34669/2025|29.04.2025 |7 02, oo o |J.SRHOO e 3 R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2025-06- |WRIT
34671/2025(29.04.2025 |77 70" |A.MOHANTY : e R ANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-06- |WRIT
34673/2025|29.04.2025 11325/2025 |P-MOHANTY ‘ o5 BRANCH-4
WP (C) - TAPAN KUMAR COURT NO. Order Dtd. 2025-06- |WRIT
34675/2025129.04.2025  11,0075025  |MANDAL 16 23 BRANCH-7
1 RAMESH
34705/2025 29.04.2025 Zig§5025 CHANDRA gOURT NO. gfder Dtd. 9999-12-
MAHARANA
[34722/2025[29.04.2025  |coNTC- J R BEHERA COURT NO.




427/2025 8
1 ABLAPL- JADUNATH COURT NO. |order Dtd. 2025-04-
34735/2025(29.04.2025 [ o0 o DA C. T o BATIL-1
1 CONTC- COURT NO. |order Dtd. 2025-04-
34736/2025(29.04.2025 S0 (C SAMAL C. e 23
1 CONTC- COURT NO. |order Dtd. 2025-04-
34737/2025(29.04.2025 S0~ G SUNDAR C. 17 o
1 CONTC- COURT NO. |order Dtd. 2025-04-
34738/2025(29.04.2025 |20~ G SUNADAR C. o oe
1 CONTC- COURT NO. |Oorder Dtd. 2025-04-
34739/2025(29.04.2025 369/2025 G SUNDARA C. 17 5
1 CONTC- COURT NO. |Oorder Dtd. 2025-04-
34740/2025(29.04.2025 |7 0000 G SUNDARA C. T e
1 CONTC- COURT NO. |order Dtd. 2025-04-
34741/2025(29.04.2025  |Z 0000 G SUNDARA C. T i
1 CONTC- COURT NO. |order Dtd. 2025-04-
34742/2025(29.04.2025 S 0o G SUNDARA C. T i
1 CONTC- COURT NO. |Oorder Dtd. 2025-04-
34743/2025(29.04.2025 S0 20 G SUNDARA C. e os CONTEMPT
1 CONTC- COURT NO. |order Dtd. 2025-04-
34744/2025(29.04.2025 |70 G SUNADAR c. e os CONTEMPT
1 WP (C) - COURT NO. |order Dtd. 2025-04-
34745/2025(29.04.2025 |0 o000, N ROUT C. e o
1 WP (C) - COURT NO. |Oorder Dtd. 2025-05- |WRIT
34746/202529.04.2025 |0 00,0, |A T NAYAK C. 5 0 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34747/2025(29.04.2025 )0 )", [P K BEHERA [C. o 3 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34748/2025(29.04.2025 7o 00 |P K BEHERA [C. 5 23 R ANCH-5
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34749/2025(29.04.2025 ;2 7 . B K DAS C. oy 3 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34750/2025(29.04.2025 ) ", [P K BEHERA [C. o 3 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34751/2025(29.04.2025 |72 ~)°, 0 |P K BEHERA [C. s 23 R ANCHS
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34752/2025129.04.2025  |,5500 505, (B K DAS C. o 23 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34753/2025(29.04.2025 | Joooc" oo [U. P. BAG C. . o R ANCH-8
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2025-04- |BRANCH
34755/20251(29.04.2025 10980/2025 B. C. PANDA [C. 22 24 (DIVISION
BENCH-2)
[34756/2025(29.04.2025  [wp(C) - 'S. K. SAHOO [C. COURT NO. [order Dtd. 9999-12- [WRIT




10967/2025 2 OLD 31 BRANCH-5
WP (C) - COURT NO. [order Dtd. 9999-12- |WRIT
34757/2025(29.04.2025 || )7 M. BEHERA > ot 0 RANCH 2
WP (C) - COURT NO. [order Dtd. 2025-01- |WRIT
34758/2025|29.04.2025 1490/2025 M- R. SAHOO 5 OLD 20 BRANCH-7
ABLAPL- SAKTI PRASAD COURT NO. Order Dtd. 2025-04-
34760/2025(29.04.2025 [, ot o D00 5 oD o
WP (C) - SIBA PRASAD COURT NO. Order Dtd. 2025-02-
34762/2025(29.04.2025 |0 )0 (o0 > oL -
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
34764/2025(29.04.2025 [ 000 0o A K SWIAN oo o5 ERANCH-1
WP (C) - COURT NO. [order Dtd. 2025-04- |WRIT
34766/202529.04.2025 | =07 [P PANDA o s e
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34768/2025(29.04.2025 |1 0207 A K SWAIN oo s ERANCH -2
WP (C) - COURT NO. [order Dtd. 2025-04- |WRIT
34769/2025(29.04.2025 |0 o0 [T K NAYAK >0 b RANCH4
CHIEF
34771/2025/29.04.2025 fgég};OZB T K NAYAK JUSTICE'S ggder Ptd. 2025-05-
COURT
WP (C) - COURT NO. [order Dtd. 2025-03-
34772/2025(29.04.2025 ), )0 lB Das : e
CHIEF
3477472025 (29.04.2025 | (C)- T K NAYAK JUSTICE's Order Dtd. 2025-05-
10000/2025 05
COURT
CHIEF
WP (C) - . lorder Dtd. 2025-05- |WRIT
34775/2025(29.04.2025 [0 07 o |T K NAYAK JUSTICE'S ¢ ERANCH-7
COURT
CHIEF
34777/2025/29.04.2025 ?5532;2025 T K NAYAK JUSTICE'S ggder Ptd. 2025-05-
COURT
CHIEF
34778/2025|29.04.2025 |WA-206/2025 |C SAHU JUSTICE'g [0rder Dbtd. 2025-04
25
COURT
CHIEF
34780/2025|29.04.2025 |WA-206/2025 B MISHRA JusTICE's Order Dtd. 2025-04-
25
COURT
BLAPL- COURT NO. [order Dtd. 2025-04-
34783/20251(29.04.2025 9262/2025 SK DIWEDI p o5
WP (C) - SITANSU COURT NO. Order Dtd. 2025-04- |[WRIT
34784/2025129.04.2025 11504 /2025 MOHAN SINGH 6 23 BRANCH-8
WP (C) - SITANSU COURT NO. [order Dtd. 2025-04-
34785/2025129.04.2025 111501 /5025 |MOHAN SINGH 6 23




WP (C) -

COURT

NO.

Order

Dtd.

2025-04-

34786/2025[29.04.2025 |JEAE)T AL k. oAt [c.o. |2 >
WP (C) - SITANSU COURT NO. |Order Dtd. 2025-04-
34787/2025129.04.2025 1) 5505/5025 |monan singe OO 6 23
WP (C) - COURT NO. |Order Dtd. 2025-04-
34788/2025[29.04.2025 (70127 |L D saHoo A [c.0.  |C o
CMP- COURT NO. |Order Dtd. 2025-06-
34789/2025(29.04.2025 |07 |5 DAs c.o. 50087 o
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-04- |BRANCH
34790/2025(29.04.2025  |J0 )7 |5 RaNT c.o. | o DTVISTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34791/2025(29.04.2025 (oo 000 |s K PARIDA  [c.0. |- o s
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34792/2025(29.04.2025 02 7 |6 DAS c.o. | s o eHo1
JCRLA- PARTHA COURT NO. |Order Dtd. 9999-12- |CRIMINAL
34795/202529.04.2025 105/2022 SARATHI DAS c.0. 5 31 APPEAL
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34797/2025 [29.04.2025 |77 EL7 R, K. DEHURY[c.0.  [ODRT o o eE_a
WP (C) - COURT NO. Order Dtd. 2025-04- |[WRIT
34798/2025 |29.04.2025 |10 707 o R. K. DEHURY[c.0.  [00% o o NCHLS
34799/2025|29.04.2025 |CMP-40/2025 |DP DASH c.o. COURT NO. Order Dtd. 2025-04-
2 OLD 24
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
34800/2025 [29.04.2025 ({717 e, samaL c.o. 50087 o o NCH 3
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34803/2025(29.04.2025 |, o490 M. DAS c.o.  [S°0r o o NCHLS
CONTC- COURT NO. |Order Dtd. 2025-04-
34806/2025(29.04.2025 |TOUFC0 o lp.k Pawpa  [c.o.  [O0RT o
WP (C) - COURT NO. Order Dtd. 2025-04- |WRIT
34807/2025(29.04.2025 |0 007 lcHINTU saMatfc.o.  [ZO0RT 0 o NCHD
JATINDRA
34429/202529.04.2025 fSég};ozS KUMAR GENERAL A R L
MOHAPATRA
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- [WRIT
34444/2025(29.04.2025 120000 e GENERAL o o NCH3
CONTC- SANJIB KUMAR Order Dtd. 2025-03-
34458/2025(29.04.2025 oo 0 |2 GENERAL o CONTEMPT




MOHAN

MISC.

34473/20251(29.04.2025 FAO-47/2021 KRTSHNA GENERAL Appealmemo APPEAL
SEC.
ABLAPL- MANORANJAN Order Dtd. 2025-04-
34481/202529.04.2025 4355/2025  |DAS GENERAL 24
ABLAPL- MANORANJAN Order Dtd. 2025-04-
34485/202529.04.2025 4036/2025 |DAS GENERAL 24
RSA- Judgement Dtd. 2024-
34492/2025129.04.2025 oo, 5004 B K DAS GENERAL 05-17
PRAHALLAD Order Dtd. 2024-02- |WRIT
34493/202529.04.2025  WA-92/2024 | . ron g |CENERAL 15 APPEAL
RVWPET - PRAHALLAD Order Dtd. 2024-07- |CIVIL
34496/2025129.04.2025 /g /5024 CHANDRA DAS |hlERAL 29 REVISION
CONTC- MANAS RANJAN Order Dtd. 2025-04-
34499/202529.04.2025 |0/ 0 5053 saHO00 GENERAL 23 CONTEMPT
BLAPL- GOPAL PRASAD Order Dtd. 2025-04-
34504/202529.04.2025 2422/2025 |LAL GENERAL 24
WPC (OA) - MANOJ KUMAR Order Dtd. 2023-02-
34514/202529.04.2025 5/ 075013 rana GENERAL 17 OA Branch
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- |WRIT
34522/202529.04.2025 1983/2024 | RANA GENERAL 19 BRANCH-2
WRIT
WP (C) - MANOJ KUMAR . BRANCH
34527/202529.04.2025 | /01075013 rana GENERAL Entire Document (DIVISION
BENCH)
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT
34529/2025(29.04.2025 7389/2024  |RANA GENERAL 03 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT
34537/202529.04.2025 7392/2024  |RANA GENERAL 03 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2023-12- |WRIT
34550/2025|29.04.2025 15651/2016 |RANA GENERAL 11 BRANCH-8
WP (C) - MANOJ KUMAR Order Dtd. 2023-09- |WRIT
34554/202529.04.2025 17808/2023 |RANA GENERAL 15 BRANCH-2
WP (C) - MANAS RANJAN Order Dtd. 2025-04- |WRIT
34557/2025129.04.2025 | g0c0 5055 |SaH00 GENERAL 24 BRANCH-6
WP (C) - MANOJ KUMAR Order Dtd. 2024-01- |WRIT
34558/2025(29.04.2025 17401/2023 |RANA GENERAL 29 BRANCH-6
WP (C) - MANOJ KUMAR Order Dtd. 2022-07- [WRIT
34562/202529.04.2025 18782/2022 |RANA GENERAL 29 BRANCH-1
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- |WRIT
34564/2025129.04.2025 1, c00 5054 Rana GENERAL 20 BRANCH-3
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- [WRIT
34565/2025(29.04.2025 40648/2023 |RANA GENERAL 06 BRANCH-1
WP (C) - DEBENDRA Order Dtd. 2025-04- [WRIT
34566/2025129.04.2025  |502,%5055  BEHERA GENERAL 3 BRANCH-8




WP (C) - DEBENDRA Order Dtd. 2025-04- |[WRIT
34571/20251(29.04.2025 8681/2025 BEHERA GENERAL 10 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |WRIT
34573/2025129.04.2025 |01 15 /5023 Rana GENERAL 06 BRANCH-4
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- |WRIT
34581/20251(29.04.2025 43025/2023 |RANA GENERAL 13 BRANCH-3
WP (C) - SACHIDANANDA , WRIT
34585/20251(29.04.2025 15558/2022 |SAHOO GENERAL Entire Document BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2024-12-
34589/20251(29.04.2025 23242/2024 |RANA GENERAL 06
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- |WRIT
34595/20251(29.04.2025 2298/2021 RANA GENERAL 15 BRANCH-1
BLAPL- MURALIDHAR Order Dtd. 2025-04-
34598/20251(29.04.2025 2278/2025 BISWAL GENERAL 23 BAIL-1
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- |WRIT
34600/20251(29.04.2025 4021/2021 RANA GENERAL 57 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |WRIT
34601/20251(29.04.2025 37172/2023 |RANA GENERAL 06 BRANCH-2
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- |WRIT
34602/20251(29.04.2025 38489/2023 |RANA GENERAL 13 BRANCH-8
WP (C) - MANOJ KUMAR Order Dtd. 2024-01- |WRIT
34603/2025/29.04.2025 42021/2023 |RANA GENERAL 09 BRANCH-8
WPC (OAC) — MANOJ KUMAR Order Dtd. 2023-04-
34604/20251(29.04.2025 557/2017 RANA GENERAL 17 OA Branch
WP (C) - MANOJ KUMAR Order Dtd. 2023-12- |WRIT
34605/20251(29.04.2025 41702/2023 |RANA GENERAL 55 BRANCH-5
WP (C) - SAHASRANSU Order Dtd. 2025-04- |WRIT
34606/2025/29.04.2025 10981/2025 |SOURAV GENERAL 23 BRANCH-2
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |WRIT
34607/2025/29.04.2025 5212/2024 RANA GENERAL 19 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2025-02- |WRIT
34608/2025(29.04.2025 12522/2021 |RANA GENERAL 10 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2025-02- |WRIT
34609/20251(29.04.2025 9078/2024 RANA GENERAL 12 BRANCH-2
WRIT
WP (C) - DR. JITENDRA , , BRANCH
34610/20251(29.04.2025 13767/2018 |KUMAR LENKA GENERAL Entire Brief (DIVISION
BENCH)
WP (C) - DR. JITENDRA Order Dtd. 2022-08- |RiT
34611/20251(29.04.2025 13767/2018 |KUMAR LENKA GENERAL 17 BRANCH

(DIVISION

10




| BENCH)
SURYA . .
WP (C) - Petition With WRIT
34613/2025(29.04.2025 17842/2023 NARAYAN GENERAL Annesires BRANCH-2
BEHERA
SURYA
WP (C) - Petition With WRIT
34619/2025(29.04.2025 5694/2024 NARAYAN GENERAL Anpexures BRANCH-3
BEHERA
RVWPET- PRATAP KUMAR Order Dtd. 2024-08- |CIVIL
34626/2025(29.04.2025 329/2022 BEHERA GENERAL 29 REVISION
WP (C) - LAXMIKANTA Order Dtd. 2025-04- |WRIT
34632/20251(29.04.2025 34388/2022 |TRIPATHY GENERAL o1 BRANCH-3
PRABHAT
CMP- Order Dtd. 2019-07- |WRIT
34642/2025/29.04.2025 CHANDRA GENERAL
713/2019 BEHERR 15 BRANCH-8
PRABHAT
34653/2025(29.04.2025 §f§;2017 CHANDRA GENERAL gider Ptd. 2017-03-
BEHERA
WP (C) - ANIRUDDHA Order Dtd. 2024-05- |[WRIT
34657/20251(29.04.2025 10986/2024 |SETHT GENERAL 08 BRANCH-8
WPC (OA) — ANIRUDDHA Order Dtd. 2023-12-
34683/20251(29.04.2025 2249/2015 SETHI GENERAL 13 OA Branch
WP (C) - ANIRUDDHA Order Dtd. 2023-01- |[WRIT
34688/2025/29.04.2025 1826/2023 | SETHT GENERAL 30 BRANCH-6
WP (C) - ANIRUDDHA Order Dtd. 2020-05- |[WRIT
34689/20251(29.04.2025 9545/2020 SETHI GENERAL 11 BRANCH-2
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |[WRIT
34690/20251(29.04.2025 2037/2024 RANA GENERAL 06 BRANCH-3
WP (C) - ANIRUDDHA Order Dtd. 2024-05- |WRIT
34691/20251(29.04.2025 17758/2022 |SETHI GENERAL 06 BRANCH-3
WPC (OAC) - |[MANOJ KUMAR Order Dtd. 2022-09-
34692/20251(29.04.2025 3124/2013 RANA GENERAL 26 OA Branch
WP (C) - NIRAJ KUMAR .
34693/20251(29.04.2025 8332/2025 KANSAL GENERAL Entire Document
WP (C) - ANIRUDDHA Order Dtd. 2024-02- |[WRIT
34694/20251(29.04.2025 9879/2016 SETHT GENERAL 13 BRANCH-7
WP (C) - ANIRUDDHA Order Dtd. 2024-01- |WRIT
34695/20251(29.04.2025 42678/2023 |SETHT GENERAL 03 BRANCH-7
WP (C) - ANIRUDDHA Order Dtd. 2022-02- |[WRIT
34696/2025129.04.2025 15, 02" 5001 |sprET GENERAL 16 BRANCH-4
WP (C) - ANIRUDDHA Order Dtd. 2024-05- |[WRIT
34697/20251(29.04.2025 12678/2024 |SETHI GENERAL o1 BRANCH-3
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |WRIT
34698/2025/29.04.2025 13001, /5023 Rana GENERAL 06 BRANCH-2




WP (C) -

MANOJ KUMAR

Order

Dtd.

2024-05-

WRIT

34699/2025 [29.04.2025  |hoi0)7 o RS GENERAL 0 ERANCH-4
34700/2025 |29.04.2025 (2007 ERTETPPER loenmRar Srder Drd. 20Am0S R
34701/2025(29.04.2025 ({21507 - [RROT KOMAR opnerar, Order Drd. 2024707 R e
34702/2025(29.04.2025 |12 (57 - [FRROT KOMAR omngrar, Order Drd. 2024-05n R e
34703/202529.04.2025 ?gég;;2024 giggJ KUMAR | cENERAL ?ider prd. 2024-05>- giiECH_g
34704/2025(29.04.2025 ?gég;;2024 ﬁiﬂgJ KUMAR | cpNERAL Sgder ptd. 2024-05- giiECH_3
34706/2025|20.04.2025 (2 (E)7 EAIRUPDER - lomNRar Order Drd. A R i1
34707/202529.04.2025 ?5;22;2024 ﬁiggJ KUMAR | cENERAL ?;der prd. 2024-05- gii;CH_4
34708/2025(29.04.2025 ?5552;2024 iiﬂgJ KUMAR | cENERAL Sfder prd. 2024-05- gii;CH_7
34709/2025(29.04.2025 |12 1907 AT RUPDAR - lopngRar opder Drd. 2023mlin R s
34710/2025(29.04.2025 ?g£§;;2019 ﬁiﬂiJ KUMAR | cENERAL ?;der prd. 2024-05- gii;CH_g
34711/202529.04.2025 ?géii;2023 o KUMAR | ENERAL ?zder prd. 2023-10- R ANCH-7
34712/2025(29.04.2025 (521907 [FEROT KOMAR lopngRat order Drd. 20z3mlin R s
34713/2025(29.04.2025 ?fég;;2o23 gigiBBHUSAN GENERAL Entire Brief gii;CH_l
34714/2025|29.04.2025 25226;2023 iiﬂgJ KUMAR | cENERAL ?gder ptd. 2024-02- giiECH_B
34715/2025(29.04.2025 225353625 ?i;igEAHI GENERAL 2§der ptd. 2025-04-
34716/2025(29.04.2025 222252625 iigiggAHl GENERAL ggder btd. 2025704~ 1parr-2
34717/2025|29.04.2025 ?g§§>;021 2E$E¥DDHA GENERAL ggder ptd. 2021-07- giiECH_4




CRLMC- KHUSBU Order Dtd. 2025-04-
34718/2025(29.04.2025 1) 0%0 o ORAHT GENERAL 0
WP (C) - ANTRUDDHA Order Dtd. 2022-12- |WRIT
34719/2025129.04.2025 13050, 5000 |SETHT GENERAL 25 BRANCH-8
WP (C) - ANIRUDDHA Order Dtd. 2024-01- |WRIT
34720/2025(29.04.2025  |,0 200 oo (oo GENERAL 03 e ANCHT
WP (C) - ANIRUDDHA Order Dtd. 2023-12- |WRIT
34721/2025129.04.2025 | 0105003 |sETHT GENERAL 12 BRANCH-4
1 WP (C) - ANIRUDDHA Order Dtd. 2023-11- |[WRIT
34723/2025(29.04.2025 |30 o0 o (oo GENERAL 23 EANCH-2
WP (C) - ANTRUDDHA Order Dtd. 2024-04- |[WRIT
34724/2025(29.04.2025 ool o (oo GENERAL i R ANCH-
1 WP (C) - ANIRUDDHA Order Dtd. 2024-03- |WRIT
34725/2025(29.04.2025 3000 0 oo [opnie GENERAL oc R ANCH2
1 WP (C) - ANIRUDDHA Order Dtd. 2024-02- |WRIT
34726/2025(29.04.2025 [, o200 L (oo GENERAL o R ANCH-T
WP (C) - SANJIB KUMAR Order Dtd. 2024-04- |[WRIT
34727/2025(29.04.2025  [g2on0s o arn GENERAL 5 R ANCH-S
WP (C) - SANJIB KUMAR . .
34728/20251(29.04.2025 20566/2010 |RATH GENERAL Entire Brief
WP (C) - ANIRUDDHA Order Dtd. 2024-03- |[WRIT
34729/2025(29.04.2025 |30 " oo (o GENERAL oc RANCH-
WP (C) - ANTRUDDHA Order Dtd. 2024-05- |[WRIT
34730/2025(29.04.2025 150 000, (opmne GENERAL o R ANCHT
1 MANASH Judgement Dtd. 2025- |CIVIL
34731/2025(29.04.2025  |CRP-19/2024 |~ "> . |GENERAL 0403 EEULSION
WP (C) - ANIRUDDHA Order Dtd. 2024-02- |[WRIT
34732/2025(29.04.2025 70000 oo (o GENERAL 3 R ANCH-3
WP (C) - ANIRUDDHA Order Dtd. 2024-03- |WRIT
34733/2025(29.04.2025 [, o020 o (oonis GENERAL o5 R ANCH-4
BLAPL- ASUTOSH Order Dtd. 2025-04-
34765/2025(29.04.2025 |20t L oy GENERAL o
1 BLAPL- GOPAL PRASAD Order Dtd. 2025-04-
34767/2025(29.04.2025 | 200 oo (T GENERAL o1 BATL-1
1 WP (C) - Judgement Dtd. 2025-
34770/2025(29.04.2025 |30 )° . |KABITA PATRA GENERAL 04ons
1 WRIT
WP (C) - Judgement Dtd. 2025- BRANCH
34773/2025|29.04.2025 |7, . |[KABITA PATRA GENERAL 04ons (DTVISTON
BENCH-2)
[34776/2025[29.04.2025 |wp (C) - DEBENDRA GENERAL Order Dtd. 2025-04- |[WRIT




11018/2025 |BEHERA 25 BRANCH
(DIVISION
BENCH-1)
WP (C) - DEBENDRA Order Dtd. 2025-04- |WRIT
34779/2025129.04.2025 1105 /9025 | BEHERA GENERAL 5 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2025-02-
34794/2025(29.04.2025 4552/2025 |RANA GENERAL 17
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- |WRIT
34796/2025129.04.2025 |1 00y 5024 RaNA GENERAL 21 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- |WRIT
34801/2025/29.04.2025 11739/2024 RANA GENERAL 15 BRANCH-1
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- |WRIT
34802/2025(29.04.2025 12978/2024 |RANA GENERAL 21 BRANCH-17
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- |WRIT
34804/2025/29.04.2025 12827/2024 |RANA GENERAL 20 BRANCH-5
WP (C) - MANOJ KUMAR Order Dtd. 2024-01- |WRIT
34805/2025(29.04.2025 42023/2023 |RANA GENERAL 09 BRANCH-8
WP (C) - MANOJ KUMAR Order Dtd. 2023-11- |WRIT
34808/2025(29.04.2025 19999/2017 |RANA GENERAL 20 BRANCH-6
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- |WRIT
34809/2025(29.04.2025 4018/2021 |RANA GENERAL pgu BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2024-07- |WRIT
34810/2025/29.04.2025 6075/2017 |RANA GENERAL 1 BRANCH-4
BLAPL- Order Dtd. 2025-04-
34524/2025/29.04.2025 9397/2025 T R DAS GENERAL 23
34559/2025|29.04.2025 |MATA-3/2012 D MISHRA GENERAL FIRST
U APPEAL
MATA- FIRST
34560/2025/29.04.2025 18/2012 D MISHRA GENERAL APPEAL
MATA- FIRST
34561/2025(29.04.2025 66/2012 D MISHRA GENERAL ADPEAL
MATA- FIRST
34563/20251(29.04.2025 43/2017 D MISHRA GENERAL APPEAL
CONTC (CPC) -
34594/20251(29.04.2025 28472013 M R SAHOO GENERAL OA Branch
34596/2025(29.04.2025 RSA-68/2003 |K K NATH GENERAL
34597/2025(29.04.2025 SA-172/1983 |B N LENKA GENERAL
34599/2025(29.04.2025 SA-319/1972 |K JENA GENERAL
RVWPET- CIVIL
34650/2025(29.04.2025 200/2018 P K MISHRA |GENERAL REVISTON




1 WP (C) -
34654/20251(29.04.2025 859/2019 S BISWAL GENERAL
1 CRLMC-
34655/20251(29.04.2025 4629/2024 J LENKA GENERAL
JCRLA- CRIMINAL
34658/2025(29.04.2025  [L 700 J D MUDULI |GENERAL ADPEAL
1 CRLMC- CRIMINAL
34660/2025(29.04.2025 [/ 00070 o |J D MUDULI  |GENERAL M1se
WP (C) - WRIT
34662/20251(29.04.2025 10182/2025 U CHHOTRAY GENERAL BRANCH-3
BLAPL-
34665/2025(29.04.2025 |7 o, |J PRADHAN GENERAL
1 WP (C) - WRIT
34668/2025(29.04.2025 |70 0% . |U CHHOTRAY |GENERAL RANCH-1
| . MISC.
34670/2025(29.04.2025 T SETHI GENERAL APPEAL
699/2018
SEC.
1 ABLAPL-
34672/2025(29.04.2025 070 ) MK MOHANTY  |GENERAL
1 ABLAPL-
34674/2025(29.04.2025 |70 o MK MOHANTY  |GENERAL
1 ABLAPIL-
34676/2025(29.04.2025 [\ 70 . |S K BEHERA |GENERAL
1 CRLMP-
34677/20251(29.04.2025 252/2015 S DAS GENERAL
1 CRLREV-
34678/20251(29.04.2025 642/2016 S DAS GENERAL
1 CRLMP- WRIT
34679/20251(29.04.2025 298/2018 S DAS GENERAL BRANCH-2
1 CRLMP- WRIT
34680/20251(29.04.2025 299/2018 S DAS GENERAL BRANCH-2
1 CRLMP-
34681/20251(29.04.2025 253/2015 S DAS GENERAL
1 CRLREV-
34682/20251(29.04.2025 491/2017 S DAS GENERAL
1 ABLAPL-
34684/2025(29.04.2025 7,0, 0o, [P R SWAIN GENERAL BATL-1
1 ABLAPL-
34685/2025(29.04.2025 |7, 0, 0o, [P R SWAIN GENERAL BATL-1
| . MISC.
34686/2025(29.04.2025 P L MISHRA |GENERAL APPEAL
182/2018
SEC.
1 MISC.
34687/2025(29.04.2025 FAO-58/2021 |P L MISHRA |GENERAL APPEAL
SEC.
WP (C) - Order Dtd. 2025-04- |WRIT
34734/20251(29.04.2025 6425/2015 B. MOHANTY GENERAL 17 BRANCH-8
134754/2025|29.04.2025 WP (C) - SRINIBASH GENERAL Order Dtd. 2025-04- |WRIT




10645/2025 |MOHANTY 24 BRANCH
(DIVISION
BENCH-2)
ABLAPL- SRIKANT Order Dtd. 2025-05-
34759/20251(29.04.2025 4143/2025 |KUMAR BARIK GENERAL 07
CRLMC-
34761/2025/29.04.2025 1405/2025 S K BEHERA GENERAL
WP (C) - Order Dtd. 2025-04-
34763/20251(29.04.2025 18708/2024 S. K. SINGH |GENERAL 05
WRIT
Order Dtd. 2025-04-
WP (C) - GIRIDHARI C . BRANCH
34781/20251(29.04.2025 10918/2025 |[ROUT GENERAL iiizilizzn With (DIVISION
ures, BENCH-1)
Order Dtd. 2025-04-
WP (C) - GIRIDHARI - .
34782/20251(29.04.2025 10921/2025 |[ROUT GENERAL 23Petition With
Annexures,
WPC (OAC) - Order Dtd. 2022-02-
34793/20251(29.04.2025 3643/2011 M R SAHOO GENERAL 16 OA Branch
WP (C) - GIRIDHARI Order Dtd. 2025-04-
34811/202529.04.2025 29317/2024 |ROUT CENERAL 25Petition, Annexure,

NIC



